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Through E-Filing (E-mail: judicial-ngt@gov.in)

To,

Registrar General.

Hon'ble National Green Tribunal,

Principal Bench, New Delhi

Sub: Regarding liling of Compliance Report before Hon'ble NGT

02.11.2020 in O.A. No. 23412020 Anuradha Vs State of U.P'

soco 9-WEI ffir"r +d
i-Clon{.V{.yfl.-1, 3lrqrs ffrrfl E,rfrfi, dfd ffdi,
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wa o./sfa,1

passed an order dated

Sir,

With reference to above mentioned subject, please find enclosed herewith joint inspection repon

dated 23.12.2020 with annexure containing total no. of pages-71.

Enclosure: The Report dated 23.12.2020 of Joint Committee.

Copy To:

1. District Magisfiate, RamPur

2. Shri Pradeep Mishra, Advocate for U.P. Pollution Control Board

3. CEO-7, U.P. Pollution Control Board, Lucknow

4. Chief Law Officer, U.P. Pollution Control Board, Licknow

Your Sincerly

ishra)

Regional Officer

Regional Officer
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